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SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Sir, matters under Rule 377 can also be laid on the Table!
MR. SPEAKER: Yes, they can be laid with the consent of the House.

SEVERAL HON. MEMBERS: Yes.

Title: Need to ensure that wheat is supplied to the people of Rajasthan at highly subsidized rate in view of
unprecedented drought in the State - Laid.
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* Treated as laid on the Table of the House



